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The 21°' May 2026
S.0. 111. dated 25™ May 2026—In exercise of power conferred by section- 106 of

The Code On Social Security, 2020 Government of Bihar omitting all previous notification
issued for registration of construction workers is hereby pleased to appoint, the Officers
mentioned in colum-(2) of the schedule below, to Register beneficiaries under the above
Acts and Rule, as “Registering Officer” within their territorial Jurisdiction as specified

against each in the table given below:-

Schedule
S1.No Officers Jurisdiction
1 2 3
1 All Labour Enforcement Officer | For all construction workers within
the entire area of their designated
block

(B.C.W.C-88/2013-443/L&R)
By order of the Governor of Bihar,
RAJEEV RANJAN,

Joint Secretary.
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